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Reservation f rom Azamgarh 

684. OR BALIHAM Wi l l  the M ~ n ~ s l e r  o l  
RAILWAYS be pleased to s t i~ ts  

( a )  whether reservation 1s b e ~ n y  done lor some 
t rans from Azamgarh statlriri of Uttai Pradesh 

l b l  11 so, whethet the Cio~ernment propose to make 
arrangements for reservatlon of %me seats at Azamgarh 
for trains leaviny Mau Vn~ar ias~.  Allahabad stations for 
De lh~ .  Bombay. Calcutta arid Assam 

I C )  I! so the deta~lr, therr.of and 

( d l  II not the steps hemy taken by t k  Govornment 
to extend lacl l~ty for reservatlon of seats lor the residents 
of Jaunpur Azarngarh. Mau anrl Farahad d i s l r ~ c t s ~  

THE MINISTER OF STATF IN THE MINISTRY OF 
RAILWAYS iSHRl SATPAL. MAHARAJi ( a ]  Yes. S I ~  

Ib)  No. Slr 

( r i  Does not arlso 

id1 Adcquate reserL;itiori quotas aic available at 
Azamga~h Mau and Jaunpur Cornputer~sed passengel 
reservat~on system has heen prov~ded at Faizabad lor 
securing ~eservat~ons 

Accidenl at Kol l idam 

605 SHNl E AHAMEO 
SHRI KODIKLJNNIL SLJRESH 

W ~ l l  the Min~ster  o f  RAILWAYS b~ pleased to 
state 

( a )  whether any t ra~n  acc~dent has occurred recmtly 
Irl Koll~darn distr~ct of Kcrala 

i b i  11 so the deta~ls thereof and the causes therefor 

Ic)  the numoer of persons died and Injured in the 
acc~dent and 

( d )  the dctatls ol the cornpcnsatlon p a d  to the 
vict1rns7 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SAlPAL MAHARAJ) \a! and ( b ~  Yes. 
Sir On 14 5 1996, at 13 25 hrs P P 4  Kayankulam. 
Ernakulam Passenger lraln dashed agalnst a Bus at 
unmanned  level  c r o s s t n g  between H a r ~ p a d  and  
Kayankulam statlons of lr~vandrurn dlvls~on of Southern 
Ratlway The accident occurred due to neghgence on 
!he part o l  drlver 01 Bus who trled lo cross the level 
crossmg In the lace 01 approaching train 

( e l  In lhis accident 36 persons were k~ l led  and 8 
were injured 

(d )  No competrsat~on IS p a d  to the victlrns In case 
01 unmanned level crossing acc~dents However an ex. 
gralta paymenl ot Rs 5 500 . to Ihe kins of the dead 
and Rs 1,000:. l o  the gr~evously Injured porsons was 
made on compasslonate grounds 

Swatantrata Sainik Samman Pension 

686 SHRI DADA BABURAO PARANJPE Will 
the M~nlster of HOME AFFAIRS be pleased to state 

l a )  the number of a p p l ~ c a t i o n s  for grant  o f  
Swatantrata S a ~ n ~ k  Samrnan Pens~on pending wtth the 
Government with pe r~od  of pendency State.wise 

ibr the reasons for delay In lmalising these cases 
11 any and 

i c i  Ihe t ~ m e  by which the pendlng cases are Itkely 
l o  be cleared? 

THE MllJlSTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS lSHRl MOHD MAOBOOL DARi la !  to 
( C J  All timely applicat~ons lor grant of lreedom f~ghlers 
penslon have been considered at least once and 
apprcrprlate d e c ~ s ~ o n s  c.ommunlcaled to the applicants 
A g g r ~ c v e d  w ~ t h  the d e c i s ~ o n  of the Government  
regardmg rejection of claims the applcants keep on 
sending rev iew p e t ~ t i o n s  r e p r e s e n t a t ~ o n s  I f  the 
a p p l ~ c a n t s  fu rn i sh  some a d d i t ~ o n a l  acceptable 
documerltary evidence along with such review pe t~ t~ons  
such cases are reconsidered However as on 1.i.1996 
only 21 fresh appl~cations recelved from the f o l l o w i ~ g  
states were pendmg w ~ t h  the Government . -  

Andhra Pradesh 14 

Uttar Pradesh 4 

Ralasthan 1 

Haryana 1 

Maharashtra 1 

Wh~le every poss~ble effort IS made to communicate 
the decision to the applicants on thelr c la~ms In the 
shortest possible time. rece~pt and dlsposal of c lams 
far Dension belng a continuous process no deftn~te 
t ~ m e  lrame 
pension 

687 
Minister 01 

can be l a ~ d  down lor d~sposal 01 claims lor 

Consumpt ion of Fertil izers 

SHRlMATl VASUNDH4RA RAJE W ~ l i  the 
AGRICULTURE be pleased lo  state 

(a1 whether Ihe Government have made any studv 
on the overall demand of d~lferent kmds of fer l i l~zers 
State-wise, and 

(b)  11 so. the annual demand and consumption o l  
each kind of fert~l isers In every State durlnp lasl three 
years7 

THE MINISTER OF A G R I C L ~ L ~ U R E  i,EXCLUDlNG 
THE DEPARTMENT OF ANIMAL HVSBANDRY AND 
DAIRYING1 tSHRI CHATURANAN MlSHRAi IJI and (bi 
The requ~rernenl of lertilizers w h c h  are under statutor), 
price control IS assessed in consultal~on w ~ t h  the Stale 
Governments and Unmn Terr~lory Admtnrslral~ons In 
Advance of each crop season Deta~ls  of Stare-w~se 
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requ~remenl and consumptlon of urea for the years prlce control durmg thls per~od, are glven In statemenl- 
1993.94 1994.95 and  1995-96 and  Amrnon~um I 1 1 ,  I l l and IV The consumption of d~lferent fer l~ l~zer 
Sulphalc Arnmon~urn Chlor~de and Calc~um Ammon~um nulr~ents d w n g  the years 1993.94, 1994-95 and 1995- 
N~trate lor the year 1993-94 ~vhlch were under stalulorv 96 1s given In statement V 

STATEMENT-I 

A s s r s s ~ ~ l  reqr~~renrsri: and corisunrpbon of Urea 

2 
... . . . . . . . . . . . - - .  -. ... 

Andhra Pradesh 

Karnataka 

Keraka 

Tam11 Nadu 

Gularat 

Madhya Pradesh 

Maharashtra 

Rajasthan 

Gc,a 

Haryana 

Punlab 

Uttar Pradesh 

Hlrnachal Pradesh 

Jarnrnu & Kashmtr 

Delht 

B~ha r  

Or~ssa 

Vdesl Bengal 

Assam 

Tr~pura 

Man~pur  

Meghalaya 

rdagala!~d 

Arunachal Pradesh 

S ~ k h m  

Muoram 

Assessed Consurnp- 
requ~remeril t ~ o n  

- . .- .- . . . . . . . . . . . . . . . . . . . . . .  .. 

Al l  lndra 
- - .- - 

16 353.75 
. .. .. ....... .. . . . . . .  - . 

(000' tonnos) 
......................... -- ... - .... - ............ 

1994.95 1995-96 
.............................. , . . . . . . . . . . . . . . . . . .  
Assessed Consump- Assessed Consump. 

requ~rement , t ~ o n  requ~remenl t ~ o n  
(Esl~matedl  

.. . 

5 6 7 8 
. . . . . . .  - .... - .-...-..- - -..-.........-. 

1.830 00 1.791 24 1.930 00 1.928 07 

716.80 743.85 800.34 787.01 

121 00 106 78 126.23 122 88 

740 00 704 85 740 00 745 15 

840 00 958 47 1.080 00 1 15280 

1 059 00 1.079 19 1.230 00 1.2 14 84 

1.575 00 1 488.00 1.605 00 1.595 42 

780 00 853 18 940 00 979 49 

5 10 4 49 5 50 6 31 

1 090 00 1 065 17 1.230 00 1.232 73 

1 945 00 1 954 77 2.130 00 1.881 05 

4 010 00 3 951 20 4.325.00 4.292 34 

45 00 38 69 50.00 41 10 

81 00 76.01 96 50 95 54 

26 00 25 56 28 50 31 94 

1.070 00 101581 1.170 00 1 101 66 

300 00 8 6  48 330 00 372 51 

830 00 817 69 905 65 939 44 

48 16 46 79 55 00 41 32 

15 56 10.13 14 71 1 1  01 

22 00 15 75 23.50 24.26 

4 70 3 76 5 00 4 04 

0 50 0.32 0.79 0 46 

0 50 0 43 0.60 0 33 

1 65 1 02 2.60 1.35 

0.85 0.56 0.85 0.36 
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Assessed requrrement and consomplron 01 
Ammonrum Sulphale 

(000' tonnes) 
.......... - ...... - . . . . . . . .  - . . . . . . . . . . . .  

1993-94 
S State Assessed -~onsumphon 

N o requlrernent 
. . . . . . . .  

2 
... 

Andhra Pradesh 

Karnalaka 

Keraka 

Tam11 Nadu 

Gularat 

Madhya Pradesh 

Maharashtra 

Ralaslhan 

Punlab 

Utlar Pradesh 

H~machal Predesh 

De lh~  

Bthar 

Or~ssa 

Wesl Bengal 

Assarn 

Meghalaya 
... .- 

All lnd~a 

Assessed requiremenl and consumplron 01 
Ammonrum Chlorrde 

S State 
No 

1 Andhra Pradesh 

2 Karnaraka . . . . .  -. - . . . . . . . . . . . .  - 

(000' lonnes) 
. . . .  ..... - 

.. 1 983.94 - 
Assessed Consumpl~on 

rPQUll~mel1l 
.... 

3 4 
. . . . . . . . . . . . .  

2 00 12.51 

1 1  00 
- .  . 

11 25 

-- - - - -  
1 2 

- . . - - - - . - - 
3 Keraka 

4 Tam11 Nadu 

5 Maharashlra 

6 Punlab 

7 Ullar Pradesh 

8 Delh~ 

9 Wesl Bengal 
- -  - .  

All lnd~a 
- -- . -. 

STATEMENT-IV 

Assessed requrremenl and consumption of 
Calcrum Ammonrum Nilrate 

1000 tonnes 
. .  - - .. . . . . . . . . . - . . . . .  -- - . . . -  -- - .. - - - - . 

1993.94. . -. . 

S. State Assessed Consurnpl~on 
No requ~rement 

1 Andhra Pradesh 168 00 126 00 

2 Karnalaka 42.00 24 91 

3. Tam11 Nadu 14 00 

4. Gularal 70 00 :6 63 

5 Madhya Pradesh 1 50 2 22 

6 Maharashlra 40 00 35 25 

10 Ul la~ Pradesh 88 60 58 :3 

1 1  Hlmachal Predesh 34 00 34 62 

15 West Bengal 40 00 39 02 
. . . . . . . .  ......-.......... .-.... - .. - - 

All lnd~a 
- 

805 22 629 10 
. . . .  . . . . . . . . . . . - . . .  - .. ......... 



STATEMENT-V 

Slatr-WISP Corlsurnptfor~ of Fertrlaers durrng the year tronl 1993-94 to 1995-96 

Sl.lle 
N111oger1 

Alldtila I'1ades11 1 IlR!, 746 

hnrna1ah.r 417Rl6 

h e f ~ l a  7 75'1!# 

ram11 Natiu 4 1 :%UP4 

Aridarnan and N~cobar :'I4 

F'ond~cl~err y 11516 

Gularat 477891 

Madhya Pradesti 521204 

Maharashlra 804000 

Ralaslhan .365988 

Dadra Nagar Have11 6 7 0  

Goa .3 1 1 !a 

Daman amid DIU 157 

Haryana ST7875 

H~marhal I'rarlesh 24659 

Jammu and Kashmrr 35 1 

Punlab 9465 I 7 

Uttar P lawsh 18Y3SZH 

Char-drgarh 5 0 7  

Delh~ 13? 78 

Assam M i 1 3  

Marwpur A201 

Meghalaya 1815 

Nagaland 4% 

Slkklrn 609 

Tr~pura 5254 

Arunachal Pradesh 284 

M~zoram 35 1 

Tea Board (N E 1 32663 

Blhar 471Gd8 

Orlssa 154591 

West Bengal 425308 
Lahshadweep 54 
- -~ ...- ~ ~- . 

AH lndla 8788321 
. . . .. . . . . . . - . . . 

(Tomes) 

1995-96 (Lslrrnaled) f - ... 
Phosptiat~ Potash Total 'D 

L 
407670 134047 1756004 V) 

714417 138274 875587 a 
v? 

42657 75556 207328 

155437 21 -429 830120 

88 44 410 

3929 4660 22496 

165216 31727 847034 

(Compuler.sed by Nal~onal Informal~cs Centre. PIarirw~g Carnm~ssrc~n) . 


